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where overhead water reser· 
virs, lifts and other services are 
provided, the maximum height 
permissible for resident ial 
group housing blocks is 36·58 
Metres ( 120 feet). 

(b) and (c) In these categories the 
.()nly . exception has been reported by 
Municipal Corporation of Delhi who 
have sanctioned building plan for 110 
beded G.B. Pant Hospi tal Block, New 
Delhi with the height of 103 feet in 
<consu Itation with the Delhi Urban Arts 
'Com missioD, New Delhi. 

Pe ality for Breacb in Bhakra Canal 

1159. SHRI CAIR. NJI LAL 
SH AR MA : Will the Minister of 
·IRRIGATION be plcased to state: 

(a) tbe Jength of the cut in the 
(Bhakra Canal by the terrorists in Punjab 
i n the beginning f June. 1984 ; and 

(b) whether any punitive/ penalty 
has been imposed or proposed)o be 
·imposed on the people of the area near 
.at-ou t this cut? 

THE MINISTER OF STATE· OF 
IHE MINISTRY OF IRRIGATION 
(SHRf RAM NIWAS MIRDHA) : (a) 
.and (b) The breach in the Bhakra Main 
Line which occurcd on 6.h June, 1984 
is reported to havc damaged Canal 

ank and the lining in a length of about 
1600 f t. The Gover ent of Punjab 
ave reported that th causes of the 

, rea ch are still unde nvestigation. 

• 
tbe 

Expenditure of Goat Research 
Institute 

1160. SHRt R L P. VER~A : Will 
Minister of AGRICUL TUB be 

_pIe ased to state : 

(a) whether Goat Research Institute 
·exp nditure exceeded 1983-84 budget 
alloca t ions under ther charges upto 
December, 1983 itself, both under PJan 
.and Non-plan funds; if so, justification 

with preventive action rCAR Headql!:lr-
ter, Finance and Associa ted Financed 
had taken; 

(b) whether this trend has continued 
at Goat Institute from 1979-80 and if 
so, the sanctioned vis .a-vi.s actually 
utilized amounts, separately, under Plan 
and Non-plan funds for establishment, 
works, equipment, o ther. charges, year-
wise sub-headwise from 1979-80 to 
1983-84 with justifications where excess 
occurred; 

(c) category-wise staff, number of 
animals, age-wise, ex-wise and genetic. 
group-wise existing on 1 April. 1984 
and 1 July, 1984 vis-a-vis thoso 
targett cd ; and 

(d) whether Government are satisfied 
with the performance? 

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURB 
(SHRI YOGENDRA M KWANA): 
(a) to (d) The information is being 
coli ected and will be laid on the Tablo 
of the House . 

National Seed Corporation Plant to 
Di~tribute Hybrid eed for 

Kbarif Season 

t161. SHRI B.V. DES I: Will tho 
Minister of AGRICULTURE be pleased 
to state : 

(a) whether the National Seeds 
Corporat ion has planned to d istribu te 
hybrid seeds of paddy and other cereals 
for the kharif season ; 

(b) whether NSC and the Pantnagar 
seed establishments are the . only two 
major agencies for inter-State sale and 
distribution of seeds; 

(c) whether needs of the States are 
supposed to be met by their respective 
seeds corporations; . 

. (d) whether the NSC bas distributed 
hybrid seeds of paddy aud otbe~ cereals 



263 Written Ans~'ers JULY 30 .. 1984 Written Answe:s ~6 

to the States during May and Juno 
J984;and 

(e) . if SOl the total quantity . pplied 
to each State :and to what extent this 
has helped in the belter production 
during kharif season this year? 

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
(SHRI YOGENDRA MAKWANA): 
(a) The National See~s Corporatjon 
have no plan to distribute hybrid seeds 
of paddy. However, they have dic;tribut-
ed hybrid and compo ite seeds of maize, 
jowar and bajra during Kharif 'lS4. 

(b) National Seeds Corporation and 

N ame of ceral 

Maizo 

Jowar 

Bajra 

(e) The estimated statewise supply 
of seeds by NSC during Kharif '84 is 
indicated in the Statement attached. 
The use of these certified s eds will 
defioitely contribute in increasing 
agricultural production. However, tbe 

Uttar Pradesh Seeds & Trai Dev <=! p- · 
ment Corporation ace 2 major .a ncies 
for inter-State aJe and distribution 0 

eeds. The other agencie are State 
Farms Corporation of Jndi od State 
Seeds Corporation. 

(c) The State Seeds Corporations 
are uppo ed to meet major percent go 
of the seed requirement of respective 
States. 

I d) NSC did not d istribut e any 
hybr id seed of paddy during May and 
June, 1984. However, during the same 
p eriod, they distribu ted followin quao-
tities of hyhrid and compo its seed of 
maize, jowar and bujra : 

(figures in quiotal ) 

Quantity distributed 

22006 

23744 

12094 

extent of iocr a e will not only depend 
00 seeds but also on weather conditions,. 
avail ability of other inputs, like. 
fertilizers, in igation, pestic ides, credit 
etc. 

Statement 

S. No. 

1 

1. 

2. 

Statenunt Showing the Quantify of D~(ferent Hyhrid, Certals and 
Paddy Certified Seed, Planned for Supply in the Different 

Slales During Kharif. 1984 
(qty. in qt ls.) 

N ame of Hybrid Hybrid Hybrid Paddy 
State maize jowar b ajra 

.,. 

2 3 4 S 6 
.... 

Uttar Pradesh 425 1821 soo 
Haryaoa - 2998 • 
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1 2 3 4 5 

I 

3. Punjab 30 

4. Delhi 250 1 1000 150 

S. Himachal Pradesh ·72 ,; - -
f. Jammu & Kashmir 1580 200 

V. Madhya Pradesh 2689 1666 388 251 
~ 

8. Gujarat ' 695 213 165 417 

9. Rajasthan 600 1460 3482 

10. Maharastra 1000 16610 500 SOG' 

11. Bihar 10000 8000 

12. Orissa 420 41(} 

13. West Bengal 341 10,000' 

14. Sikkim 200 

J S. Meghalaya 225 

16. Assam 1300 18,OO()' 

17. Manipur 200 -
18. Tripura 210 ' • -
19. Nagaland 250 

20. Arunachal Pradesh 200 20'() .. 
21. Andaman & Nicobar 600 

Islands 

22. Tamil Nadu 36S 1500 1000 200() 

23. Andhra Pradesh 500 100 

24. Karoataka 45S 2234 440 -
25. Kerala .,.._ - 1700 

26. Poodicherry - ' 121 

Total 22006 '/ 3744 ----- 12094 42849 ~ 




